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.37, 1685(37).— Heor fafer fafaamaes i A arferrwor srfarfa=ra, 2013 (2013 =7 23) &t =T
4 ZIT Y& ATRAT FT TINT Fd gU, Feald avhly, TaEgd, A fagaaroe o, 37 Qg ua
AETAGTILIETT TAT HET TR ATAFRTLY, AT o (M35 Ud AT el & FATAT, il HIAATE TS0
LA T ATE F T U & HIARIA o (o107 AT 65 T #hl 3 TTH FLA qh STTAT T Sl T, ST A
Tgt gl, dere e fafaamee s e srfaerer (MUwaeiT) § s7eqet & 98 9¥ (Ag<h Fdl 2l

[FT. &. 19/1/2019-Fr=17]
TeheT OTHT, HF d=a
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MINISTRY OF FINANCE
(Department of Financial Services)
NOTIFICATION
New Delhi, the 8th April, 2025

S.0. 1685(E).— In exercise of powers conferred by Section 4 of the Pension Fund Regulatory and
Development Authority Act, 2013 (23 of 2013), the Central Government hereby appoints
Shri Sivasubramanian Ramann, Deputy Comptroller and Auditor General & Chief Technology Officer,
Office of Comptroller & Auditor General of India, to the post of Chairperson, Pension Fund Regulatory and
Development Authority (PFRDA), for a tenure of five years with effect from the date of assumption of charge
of the post or till he attains the age of 65 years, or until further orders, whichever is the earliest.

[F. No. 19/1/2019-PR]
PANKAJ SHARMA, Jt. Secy.
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